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/'f(y service and presently working as OFFIC@ATTENDANT
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Note: Value of Bonds / shares / Gebentures as per the latest market vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non listed
tompanies should be given,
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{2) 1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separste details for each item)
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(1) Income Tax :ncludang
surcharge [Also indieate

the assessment year ugto
which Incofrse Tax Return
 Plled. Give alsg Permanent

| Account Number ( " (PANYT
(i) Wealth Tax [Alsp
Indicate the assessment NEZL
Year upte which Wealth

Tax return filed, T
{lli} Sales Tax [Only In 3 s
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Cacn " [BIHAR [EGISIATIVE RSSEMBLY
(Fid] Name a.5. B.A.S.-fihar Administrative Service,
B.8.5.« Bihar Secratariat Service #c.)
ks MADHEPOR A ]
I hersby declare that the above details are trus to the best of my
knowledga ang bejiaf,
Signature PCMJM%:J .....
Name of Employee: PUIP&KQMP‘KI
Piace: AT N A Designation:. QEFTCE AT.TENDANT
oare: \Q./02./ 2028 Pepartmene BLLAR LEGTSLATIVE ACSEMBLY , SECRET-
Note;

Please sign each Page of the declaration. Asset deciaration form

must be in A4 size white pEper with computer typed (single side)
in preseribad format,
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